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| TEM No Court No.9 SECTI ON
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

ClVIL APPEAL NO OF a@
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S Appel lant  (s)
VERSUS

B Respondent (s)

Date : 17/04/2002 This petition was called on for hearing today.

CORAM :
HON BLE MR, JUSTICE R C. LAHOTI
HON BLE MR, JUSTI CE B. N. AGRAVWAL

For Appellant (s)

For Respondent (s)

Upon hearing counsel the Court nade the foll ow ng
ORDER

(Neena Ver ma) (Radha Rani Bhati a)
Court Master Court Master



